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Denial of Leave to Employees inR. P. F. C.
Office, Punjad

1724. SHRI RAMAVATAR SHASTRI :
Will the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) whether the employees of the office of
the Regional Provident Fund Commissioner,
Punjab are being denicd leave even on medical
grounds ;

(b) whether this action of the Regional
Provident Fund Commissioner has crented
a sense of resentment amongst the staff
members ; and

(¢) If 80, the steps proposed to be taken to
Jook into the matter ?

A

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R.' K. KHADIL-
KAR) : The Provident Fund authorities have
reported ae under ;
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(a) No general complaints about denial of
leave on medical grounds by the regional
Commissioner have been received.

(b) No.
(c) Does not arise,

Federation of Employees in E. P. F, O.

1725. SHRI RAMAVATAR SHASTRI :
Will the Minister of LABOUR AND RE.
HABILITATION be pleased to state :

(a) whether there are two Federations of
the Employees in the Fmployees Provident
Fund Organuation ; and

(b) if so, the number of units affiliated
with each of the Federations ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K, KHADIL-
KAR) : The Provident Fund authorities have
reported as under :

(a) There is no recognized federation of
employees 1n the Employees’ Provident Fund
Organisation. However, there are two unrecog-
nized federations of the employees styling
themselves as the All India Employees’
Provident Fund Staff Federation and the
Progressive Provident Fund Empioyees Federa-
tion of India.

(b) In view of the unrecognized character
of the federations, the information with
regard to the constituent unirs afliliated to
cach is not known,

Development and Conservation of Coal Resoar-
ces by Private Collicries

1726. SHRI RAMAVATAR SHASTRI:
Will the Minister of STEEL AND MINES be
pleased to state :

(a) whether thbe private collicries in the
country have failed to make additioaal in-
vestments in the collicries with a view to
develop and conserve the coal resources in
» scientific manner ; and

(b if s0, whether Government propose to
take over these collieries to ensure their pro-
per development ?

THE MINISTER OF STATE IN THE
MINISTRY OF STBEL AND MINES
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(SHRI SHAHNAWAZ KHAN) : (a) and (b).
While there has b2en no reports of holding
back of investment, there has been a sla-
ckening in the tempo of development work,
Government 1s  keeping a careful watch.
However Government 1s not considering, at
present, the question of taking over of the non
coking coal mines,

Comstruction of Steel Plant in Bangladesh

1727, SHRI ARVIND NETAM : Will
the Minister of STEEL AND MINFS be
pleased to state :

(a) whether Government propose to cons-
truct a Steel Piant in Bangladesh in the near
future ; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI}
SHAHNAWAZ KHAN) (a) No. Sir,

(b) Does not arise,

Production in Bhilal Stecl plant due to shortage
of Power Supply

1728. SHRI ARVIND NETAM : Will the
Minister of STEEL AND MINES be pieased
to state :

(a) whether production has declined in
Bhilai Steel Plant due to the shortage of power
supply ; and

(b) if so, the extent thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI
SHAHNAWAZ KHAN) : (a) No, Sir,

(b) Does not arise.

Survey of Vacancies Reserved for S, C. & S.T.
in Ceutral Government

1729, SHRI ARVIND NETAM : Will the
Minister of LABOUR AND REHABILITA-
TION be pleased to state ;

(s) whether Government of India bave

d the survey of Vacangies reserved

for Scheduled Castes and Scheduled Tribes
it The Contral Governtent ; and
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(b) if so, the final result thereof ? :

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K. KHADIL-
KAR) : (a) and (b). The Survey has been com-
leted and the drafting of the Report is in its’
final stage.

Industrial Relations in Public Undertakings

1730. SHRI ARVIND NETAM : Will the
Minister of LABOUR AND REHABILITA.
TION be pleased to state :

(a) whether industrial relations and labour’
situation 1n the Public Undertakings remained
disturbed badly during the last financial year ; R
and

(b) if so, the steps Government proposk
to take to improve the situation ?

THE MINISTER OF LABOUR' AND'
REHABILITATION (SHRI R. K KHADIL-
KAR) : (a) and (b). No, Sir. Industrial refa-
tions were comparatively better as compmed
to the two previous financial years.

Phased Programme for Productiop of Steel |,

1731. SHRI K. S. PANDEY : Will the
Minister of STEEL AND MINES be pleased
to state

(a) where Government are working on a
phased programme to increase production of
steel uplo 20 million tonnes by the end of
1982 ;

{b) if so, the main features of the pro-
gramme being worked m this regard ; and

(c) the steps being taken to implement
this programme in different steel plants to ine
¢reas production of steel plants ?

"

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (SHR}
SHAHNAWAZ KHAN) : (a) Goveribent
have in band a phased programme for increak-
ing preduction of steel to about 20 milion inget
tonnes by the end of 1982,

(b) and (c). It is proposed to secure OpH.’
mum production from the existing capacity of
89 million ingot tomnes in the 5 ig
stes] plants by raising the lovel of opers~





